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IN
THE Courr gp NATIONAL GREEN TRIBUNAL
PRINCIpaL, BENCH, NEW DELHI

IN

0.A. NO. 399 OF 2022
Ram Ekbal Raj

------------------- Applicant
Versus
The State of Bihar and others --....._______ Respondents
& INDEX
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0l |

An application under Order-1 Rule-

01 to 13 [
10 of the Code of Civil Procedure,
1908 read with Section 19 (4) of the

National Green Tribunal Act, 2010

with affidavit and I.D. Proof .

02. Annexure-1-- A copy of application |18 .._%7

for grant of license dated 03.04.2023

to 08.05.2023

03.  |Vakalatnama I




L GREEN TRIBUNAL - %

IN THE COURT OF NATIONA
pAL BENCH, NEW pDELHI

PRINCI

IN

O.A. NO. 399 OF 2022

/ % )4 In the matter of an
i / P
| ’a— application under Order-1
f - J % f% t_//‘-"-" i
) oY Rule-10 of the Code of Civil
‘,"J g/r}’}
N T Procedure, 1908 read with

Section 19 (4) of the

National Green Tribunal

Act, 2010

And

In the matter of ;
Ram Ekbal Rai, son of Late Shigheshwar Rai, Resident
of Village-Bhataulia, P.S.-Motipur, District-Muzaffarpur

(Bihar)

\ ------------------- Applicant
Versus




[

The State of Bihar through the Chief Secretary,

Government of Bihar, Patna. *he

The Principal Secretary, Department of Enviro—
nment, Forest and Climate Change, Government of
Bihar, Patna. |

The Principal Chief Conservator of Forest-Cum-
Chairman, State Level Committee for Wood Based
Industries, Bihar, Patna.

The Bihar State Pollution Control Board, Patna.
The Director General of Police, Bihar, Patna

The Licensing Officer-Cum-Divisional Forest
Officer, Tirhut Forest Division, Muzaffarpur,
Bihar.

M/S Sushila Ply & Veneer, Sendwari-Gajsingh,
P.S.- Motipur, District-Muzalfarpur a proprietorship
firm through its Proprietor Sheoji Roy, son of
Chalitar Roy, Resident of village- Sendwari-Gajsingh,
P.S.-Motipur,District- Muzaffarpur.

M/S Ayush Ply & Veneer, Nariyar Sethi, Nawada,

_P.S.- Motipur, District-Muzaffarpur a proprietorship

firm through its Proprietor Sikandar Kurnar, son of
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Fuldeo Roy, Resident of village-Nariyar fSet_hi,

2\

Nawada, P.S.- Motipur, District-Muzaffarpur -}
|
9. M/S Avikrit Ply & Veneer, Nariyar Sethi, ‘Nawada,

P.S.- Moti pur, District- Muzaffarpur a proprietorship

firm through its Proprietor Manoj Kumar Yadav, son

of Ram Chandra Yadav, Resident of village- Nariyar
Sethi, Nawada, P.S.- Motipur, District-Muza.ffarpur.
10. M/s Aryan Ply & Veneer, Senduarj Gajsingh, P.S. <

Motipur, District- Muzaffarpur a Proprietorship firm

through its Proprietor Randhir Kumar Yadav, son of

Ram Naresh Rai. Resident of village- Senduari

Gajsingh, P.S.-Motipur, District Muzaffarpur.

11. M/s Vishwakarma Ply & Veneer, Senduari Gajsingh
P.S-Motipur, District-Muzaffarpur proprietorship

firm through its Proprietor Upendra Sah, son of Late

Mahadeo Sah, Resident of village- Senduari

Muzaffarpur  Gajsingh, P.S.-Motipur,  District-

Muzaffarpur.
12. M/s Mangalam Enterprises, Senduari Gajsingh,

p.S.-Motipur, District Muzaffarpur a proprietorship

A firm through its Proprietor Chanda Kumar Yadav

///
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14.

15.

16.
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4

Son of Baijnath Rai, Resident of village-Senduari
Gajsingh, P.S.-Motipur, District Muzaffarpur.

\
M/S Jay Laxmi Ply & Veneer, Seli'lduari
Purushottam, P.S. Motipur, District-Muzaffai'pul‘ a
proprictorship firm through its Pr0pri;<3tor Shashi
Kumar Yadav, son of Sukhdeo Roy, Resident of
village-Senduari District- Muzaffarpur.
M/s Akash Veneer, Nariyar Sethi Nawada, P.S
Motipur District Muzaffarpur a proprietorship firm
through its Proprietor Ram Kumar Rai, son of
Phuleshwar Rai, Resident of village Nariyar Sethi
Nawada, P.S. Motipur, District- Muzaffarpur.
M/s Munna Veneer, Nariyar Nawada, P.S.-Motipur
District Muzaffarpur a proprietorship firm through
its Proprietor Munna Kumar, son of Lalbabu Rai,
Resident of village-Nariyar Nawada, P.S.-Motipur,
District- Muzaffarpur.
M/s Hari Om Enterprises, Senduari Gajsingh, P.S.-
Motipur, District—MuzafTarpur a proprietorship firm

through its Proprietor Hari Nandan Kumar Yadav,

son of Late Mewa Lal Rai, Resident of village-
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18.

19.

20.
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Senduari Muzaffarpur. Gajsingh, P'S"Mcftipur’

District-Muzaffarpur.

|

M/S Manish Plywood Industries, Morsandi, P.S.-

Motipur, District- Muzaffarpur a proprietorship firm
through its Proprietor Amod Kumar, ~son of
Bindeshwaf Ray, Resident of village- Morsandi, P.S.-
Motipur, District- Muzaffarpur.

M/S Brij Veneer & Saw Mill, Senduari Gajsingh,
P.S.-Motipur, District- Muzaffarpur a proprietorship
firm through its Proprietor Brijkishore Roy, aged
about 44 years (male), son of Khublal Roy Resident of
village-Senduari Gajsingh, P.S. Motipur, District-
Muzaffarpur.

M/S V.S.K. Veneer & Ply, Kalyanpur- Harauna-
Motipur, P.S.-Motipur, District- Muzaffarpur a
proprietorship firm through its Proprietor Vinod
Bhagat, son of Kamal Bhagat, Resident of village-
Harauna-Moreshandi, Muzaffarpur. P.S.- Motipur,
District«Mﬁzaffari)ur.

M/S Yuvraj Veneer, Chhoti Sinduari, P.S.—Motipvu_r,

District-Muzaffarpur, a proprietorship form through




21.

22.

its Proprietor Pappu Roy, aged about 26 years, l’SOIl of

Sri Sukhdeo Roy, Resident of Village- fli‘l('LhOﬁ
Sinduari, P.S.-Motipur, District-Muzaffarpur. fl

M/S Mohan Veneer & Ply, Chhoti _Sindugﬁ, P.S.-
Motipur, District-Muzaffarpur, a proj:arietorsiﬁp form
through its Prdprietor Mohan Sah, aged about 30
years, son of Late Jai Mangal Sah, Resident of
Village-Chhoti Sinduari, P.S.-Motipur, District-
Muzaffarpur. |

M/S Adarsh Ply & Veneer, Nariyar Sethi, P.S.-

' Motipur, District-Muzaffarpur, a proprietorship form

23.

through its Proprietor Smt. Pramila Kumari, aged
about 28I years, wife of Manoj Kumar Yadav,
Resident of Village- Nariyar Sethi, P.S.-Motipur,
District-Muzaffarpur.

M/S Akshansh Veneer, Sethi Nawada, P.S.-
Motipur, District-Muzaffarpur, a proprietorship form
through its Proprietor Smt. Ritu Kumari, aged
about 26 years, wife of Sikankdar Kumar, Resident of
Village-Nariyar ~ Sethi,  P.S.-Motipur,  District-

Muzaffarpur.
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24.

25.

26.

27.
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Devi Enterprises; NJariyar

M/S Maa Bhasmi
a

Nawada,

proprietorship form

Kumar, aged about 37 years, SON
Resident of Village- Nariyar Nawada , p.S.-Motipur,

District-Muzaffarpur.
M/S Shiv Industries, Nariyar, p.S.-Motipur,
uzaffarpur, a proprietorship form through

District-M
aged about 54

its Proprietor Sri Shiv Nath Das,

f Late Ram Chandra Das,
strict-Muzaffarpur.

years, son O Resident of

Village- Nariyar P.S.-Motipur, Di

Morsandi, P. S.-Motipur,

M/S Krishna Veneer,
District-Muzaffarpur, a proprietorship form throught
aged about

its Proprietor Sri Satyanarayan Ray ,

53 years, son of Late Hardangi Ray, Resident of
Village-Morsaandi, P.S.-Motipur, District-

Muzaffarpur.

M/S Om Veneer, Morsandi , P.S.-Motipur, District-

Muzaffarpur, a proprietorship form through its

Proprietor Sri Pawan Kumar, aged about 34 years
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son of Ram Naresh Rai , Resident of Village-

Morsandi, P.S.-Motipur, District-Muzaffarpur. |
28. M/S Dhanmanti Plywood & Veneer, 'Sinduari
Gajsingh, P.S.-Motipur, District-Muzaffarpur, 2a

proprietorship form through its Proprietbr Smt.

Dhanmanti Devi, aged about 48 years, wife of Sheo

Chandra Rai , Resident of Village-Sinduari Gajsingh,
P.S.—Motipur, District-Muzaffarpur.

29. M/S J.S. Plywood & Veneer, Sinduari Gajsingh,
P.S.-Motipur, District-Muzaffarpur, a proprietorship
form through its Proprietor Sri Pankaj Kumar, aged
about 28 years, son of Sri Jitendra Sah, Resident of

Village-Sinduari Gajsingh, P.S.-Motipur, District-

Muzaffarpur.

---- Respondents

The humble petition on behalf of
the Respondent No. 7 & 29

above named.

MOST RESPECTFULLY SHEWETH:

1. That through the present application the applicants

seek following RELIEFS :-

5
J"
L
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i) For directing the Respondent No.3 - SILC to

grant approval to the Licensing Ofﬁé(:l“ to

grant new license of 'Veener Mills' to the

Respondent No. 7 8& 29 on the basis of the

decision of the SLC dated 21.07.2020 which

has been taken in terms o_f the order dated

05.10.2015 passed by the Hon'ble Supreme

Court in Writ Petition (C) No. 202 of 1995.

ii) For directing the Respondents not to
interfere the operation of 'Veener Mills' of
the applicants till such time the application
for grant of 'Veener Mills’ license is refused

in the facts and circumstances of the case.

'I‘hait the State Government brought in separate
enactment to regulate the saw mills and the
Government of Bihar enacted Bihar Saw Mills
(Regulation) Act, 1990 and in terms thereof Bihar
Saw Mills (Regulation) Rules, 1993 were framed and

the same came into effect on 04.09.1993.

That the fact of the case in brief are that the

Respondent No. 7 & 29 have been running the
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Veneer Mills for their livelihood and the Veneer Mills
of the applicants are established within M'd\tipur

Block of Muzaffarpur District, Bihar.

That the State of Bihar enacted as Bihar Saw Mills

(Regulation) Act, 1990 for establishment and

operation of "Saw Mills" and "Saw Pits" and Bihar
Saw Mills (Regulation) Rules, 1993 came into force
w.e.f. 04.09.1993.

That the Veneer Mills and Plywood Industries was
not . included within the ambit of Bihar Saw Mills
(Regulation) Act, 1990 and subsequently the State of
Bihar make an amendment in the Bihar Saw Mills
(Regulation) Act, 1990 and "Veneer and Plywood

anit" was included within the definition of saw mill

on 22.04.2002.

That the Expert Committee of the Department of

Environment and Forest, Government of Bihar

submitted its report before the CEC that 1919 Saw

Mills and 177 Veneer Mills may be allowed to run in

the State of Bihar in the year 2007.
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That the CEC made Recommendation on 09.01’1‘.2012
that the date of establishment of the vér\leer /
i \

Plywood Units becomes the critical factgl)r for
preparing their inter-se seniority list. Fc;r this
purpose the benchmark of establishment of Veneer
units was framed by the CEC.

That although the seniority list of 177 Veneer Mills
was finalized by the Selection Committee under the
Chairmanship of PCCF of Bihar vide Office Order No.
32 dated 22.07.2013 at region wise i.e. Patna,
Muzaffarpur and Bhagalpur region in terms of the
recommendation of CEC dated 09.03.2012 but the
seniority list of veneer units was made contrary to

the recommendation of CEC dated 09.03.2012.

That M/s Bhagwati Timber and another challenged
the aforesaid seniority list of veneer mills before the
Hon'bl\e Patna High Court in CWJC No. 2862 of 2015
and after hearing the partie_s at length the Hon'ble
High Court vide its Judgment dated 12.04.2019 was
pleased to quash the seniority list with status quo

shall be maintained till the final seniority list is
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12

prepared afresh. The respondent shall prepar ﬂ] fresh

seniority list after considering the case of Peti‘t'i?ner ®

rimnths

|

vis-a-vis all the units within a period of 9
of this

from the date of receipt/production of a copy

Judgment.

11. That the Respondent-units humbly submit that since

the fresh seniority list has not been finalized by the

Selection Committee in spite of the specific direction

Hon'ble High Court vide its Judgment
taken

passed by the
dated 12.04.2019. Thus any coercive steps is

by the respondent authorities which would be

deliberate violation of the judgment of the Hon'ble

High Court.

efore the

12. That various L.A. applications were filed b

Hon'ble Supreme Court in Writ Petition(C) No. 202 of

1995 and the Hon’ble Supreme Court was pleased

to dispose of the aforesaid application vide its order

dated 5.10.2015  that the State Level Committee

for Wood-Based industries (“SLC) are, subject to the

compliance of the prescribed guidelines and

procedure, authorized to take decisions regarding the

1l !

\




13.

14.

15.

13

grant of license/permission to the woodﬂbaSCd

industries. A
That the SLC under the Chairmanship 'bf the
Respondent No. 2-PCCF of Bihar has taken a
decision in the minutes dated 21.07.2020 that 450

Veneer + Composite Units are allowed to run in the

state of Bihar.

That it is needless to state that the Principal
Secretary,. Department of Environment and Forest,

Govt. of Bihar and the PCCF, Bihar had given their

undertaking before this Hon'ble Tribunal on

06.02.2023 that the entire process of grant of license
to the Wood-Based Industries i.e. Saw Mills , Veener

Mills and the Ply-Wood Unit shall be completed

within three months. Therefore the matter was

adjourned-for further hearing on 15.05.2023.

That in terms thereof the Respondent No. 7 & 29

applied for grant' of license of Veneer Mills
accompanied with security money of Rs. 2000/- and

fee of Rs. 1000/- under Bihar Saw Mills (Regulation)
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Act, 1990 and the Rules framed there under o7

03.04.2023 to 08.05.2023.

Name of Unit Date of Block District
application .
for grant of
. License Le et

M/s Sushila Ply & 08.05.2023 | Motipur Muzaffarpur
lVenecr

M/S Ayush Ply & 08.05.2023 | Motipur Muzaffarpur
Veneer

M/S Avikrit Ply & 03.04.2023 | Motipur Muzaffarpur |
Veneer :

M/s Aryan Ply & 08.05.2023 | Motipur Muzaffarpur
Veneer

M/s Vishwakarma Ply 11.04.2023 | Motipur | Muzaffarpur
8& Veneer |

M/s Mangalam 03.04.2023 | Motipur | Muzaffarpur
Enterprises

M/S Jay Laxmi Ply & 04.05.2023 | Motipur | Muzaffarpur
Veneer

M/s Munna Veneer 09.05.2023 | Motipur | Muzaffarpur
M/s Hari Om 08.05.2023 | Motipur | Muzaffarpur
Enterprises

M/s Manish Veneer 06.03.2023 | Motipur | Muzaffarpur
and Plywood

Industries

M/S Braj Veneer & 06.03.2023 | Motipur | Muzaffarpur
Saw Mill

M/S S.K. Veneer & 06.03.2023 | Motipur | Muzaffarpur
Ply.

M/s Yuvraj Venecr 18.04.2023 | Motipur | Muzaffarpur

18.04.2023 | Motipur | Muzaffarpur

M/s Moham Veneer
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| M/s Adarsh Ply & 03.04.2023 | Motipur | Muzaffarpur
Veneer. )
M/s Akshansh Veneer |08.05.2023 | Motipur Muz&ﬁfi‘ﬂIP“f
M/s Maa Bhashmi 08.05.2023 | Motipur Muzéffarpuf
Devi Enterprises
M/s Shiv Industries 06.03.2023 | Motipur Muzaﬂ'arpur
M/s Krishna Veneer | 06.03.2023 | Motipur Mugzaffarpur
M/s Om Veneer 06.03.2023 | Motipur | Muzaffarpur
M/s Dhanmanti 09.05.2023 | Motipur | Muzaffarpur
Plywood & Veneer
M/s J.S. Plywood & 09.05.2023 | Motipur | Muzaffarpur
Veneer |

A copy of application for grant

of license dated 03.04.2023 to

08.05.2023 are

herewith and marked
Annexure-1

application.

annexed

as

series to this

16. That in view of the matter the Respondent No. 7 &

29 pray before this Hon'ble Court to direct the

respondent authorities to grant license of Veneer

Mills and further be pleased to direct not to take any

coercive steps against the Veneer Mill of Respondent
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No. 7 & 29. in the aforesaid facts and circumstances
of the case. o\
PRAYER |

It is, therefore, prayed th_at your
Lordships may graciously b(; pleased
to admit this application, issue
notice to the Respondents and after
hearing the parties be pleased to
allow the reliefs prayed for in para-1

to this application in the aforesaid

facts and circumstances of the case.
And / Or

Pass such other order(s) or
direction(s) as your Lordships may
deem fit and proper in the facts

and circumstances of the case.
AND FOR THIS THE RESPONDENT NO. 7 & 29 SHALL

EVER PRAY.
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AFFIDAVIT

I, Mohan Sah, aged about 30 years, son of Late Jai
Mangal Sah, Resident of Village- Chhoti Sinduari, P.S.-
Motipur, District-Muzaffarpur, do hereby solemnly affirm
and state as follows:

1. That I am the Respondent No. 21 of this application

and as such I am well acquainted with the facts and
circumstances of the case.

2. That the contents of this application have been read

over and explained to me in Hindi which I have fully
understood the same.

3. That the statements made in this application are true
to my knowledge and beliefs.

4. That the annexures are true copies of their respective

original.
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